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1, the Chairman of the Committee on Private Members® Bills and Resolutioiis hatiiif
been authorised by the Committee, present on their behalf this iheir Sikty-devérint REBH

2. The Gommittee met on the 16th August, 1965 for—

] (.Jass:ﬁcatxoh and alfocation of tuﬂe for dicéuss{dn of the fotlowing' Bitls 1
@) } Comstivition (Amendmenty Bill, 1965 1965 (dmendiment of e Eightn Sch¥datsy
by Dr. L. M. Singhvi.

‘ﬁf'l’he Code of Civil Procedure (Amendment) Bill, 1965 (Ommwn of section
80) by Shri Nath Pai,

(5 The Incometux (Amendment) Bill, 1965 (Amendmienl of séction 48 Hy
Dr. L. M. Singhvi.
(4) The Payment of Pensions to Members of Parliament Bill, 1966 by Shri
Hem Raj.
{5) The Gonstitution (Amendment) Bill, 1965 (dmendmesit of arficle 356) by
Shri Hari Vishou Kamath.
(6) The Indian Penal Code {Amendment) Bill, 1985 (Omission of section 309)
by Shri-Hari Vishnu Kamath.
* (II) Examination of thi¢ Comitutidn (Amendmert) Bill, 1965 (dmendment of
articles 117 and 207) by Shri Yashpal Singh.
(1Y) Reconiidéidtich of he Uatsification of the Sikh Gurdwaras Bill, 1964 by
Sardar’ Amar Singh Saigal.

Chtidihcation and Allocation of Time to Bills

3, The Members concerned had been invited to present before the Committee their
views on their Bills. Dr, L. M. Singhvi, Shri Hari Vishnu Kamath and Shri Hem Raj (who
is also a Member of the Committee) attended the sitting.

4. After considering all aspects of the Bills, the Committee placed the Income-tax
(Amendment) Bill 1965 (dmendment of section 36) by Dr. L. M. Singhvi in category
‘A’ and the other five Bills in category _'E__y;d recommended allocation of time to them
as indicated below :—

(1) The Constitution (Amendment) Bill, 1965 (dmendment of the

Eighth Schedule). 1} hours.
(2) The Code of Civil Procedure (Amendment) Bill, 1965

(Omission of section 80). 1} hours.
(3) The Incometax (Amendment) Bill, 1965 (dmendment of

section 36). 1 haur.

(#) The Payment of Pensions to Members of Parliament Bill, 1965. 4 hours,
(5) The Constitution (Amendment) Bill, 1965 (Amendment of

article 356). 4 hours.
(6) The Indian Penal Code (Amendment) Bill, 1965 (Omission of
section $09). 1} bows. -

‘C:rculmd to Members separately (Bill No. 52 of 1963).
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Examination of the Constitution (Amendment) Bill, 1965 by Shri Yashpal Singh

5. The Bill sought to amend articles 117 (8) and 207 (8) of the Gonstitution with a
view to provide that the recomamendation of the President or the Governor of a State, as
the case may be, shall not be required for the moving of the motion for circulation of a
Bill involving expenditure from the Consolidated Fund of India, for the purpose of
eliciting opinion thereon,

After hearing the Member incharge and the representative of the Mimistry of Finance
and consideving all aspects of the matter, the Committee recommended that the Member
might be permitted to move for leave 4o introduce the Bill.

ReConsideration of the Classification of Bill

6. The Committee considered Sardar Amhar Singh Saigal's request that the classi
kication of his Bill, namely, the Sikh Gurdwaras Bill, 1964 be changed from category ‘B’
to category ‘A’. The Bill had been placed in category ‘B’ by the Committee in their
Fifty-fourth Report (Third Lok Sabha).

After considering all aspects of the Bill, the Committee agreed that the Bill might
be placed in category ‘A’

Recommendations
7. The Committee recommend that—
(i) the categorisation and allocation of time to Bills as shown in paragraph 4 abave
be agreed to by the House;
(i) Shri Yashpal Singh be permitted to move for feave to introduce his Consti-
tution (Amendment) Bill, 1965; and
\ (i) the dasification of the Sikh Gurdwaras Bill, 196¢ by Sardar. Amar Singh
' Baigal be changed from category ‘B’ to category "A’.

New Drrsu;
8. V. KRISHNAMOORTHY RAO,
August 16, 1965. Chairman,
Sravana 25, 1087 (Saka). Committee on Private Members'

Bills and Resolutions.
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